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111 view of joint request received from Ms' Sonika, Ld' M'M' and Sh' Awind D
+.r,tbeaing No.!<arkardooma Courts, regarding change of dutY for the month of Much 2023’ DUtY
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167/CMM/EAST/KKD/Delhi dated 23-02-2023 is partialIY modi6ed, as under:

In place of

Sh. Ar\,ind Dev , Ld. MEI-01

no 89 Jai Lakshmi Apartment , 1.P.
110092Extension

iaIHK Sonikal Ld. M.M.
No Flat No. 6051 Judge's Residential Complex,

Karkardooma Court, Delhi.

Rest of the condidorls in drcdar No. 167/CMM/EAST/KKD/Delhi'dated 23-02-2023, shall remain unchanged
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Additional Chief M

/SINGH)
Magisuate (East)

[,a

No. 230/CMM/EAST/KKD/Delhi

4. The Ld. CMM, Central District , Delhi.
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9: Superintendent AdMn. and Care Taking Branch, Karkardooma Courts’ Delhi
10. Incharge Pool Car, Karkardooma Courts, Delhi.
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15. The 1 G (Prison), Tihar Jail) Delhi/ New Delhl'
16. Lock Up Inchargep Karkardooma, Delhi.

17. Information Center, Karkardooma Courts! Delhi.

18. Video Conference Room, Karkardoc>ma Courts, Delhl'
19. For uploading on layers/Web-Site.

20. OtTice Order File.

Dated: 20-03-2023
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